796

IN THE HON'BLE NATONAL GREEN TRIBUNAL,
PRINCIPAL BRANCH, NEW DELHI
ORIGINAL APPLICATION NO. 383 OF 2023

IN THE MATTER OF:

President Garden City Residential Applicant Welfare Society

........

Versus

State of Punjab Ors.......... Respondents
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Annexure-B ‘
J
WA
Filed on: &'3- 8- 0T FLED BY: VWY Fhueo
For Garden city residential welfare society
[N ’V\
A e
President General W Dated &> 27‘6 N 655

Il ACE Scanner



Before the Nati?rg 7'een Tribunal @

New Delhi, (Principal Bench)
OA No. 383/2023
In the matter of President Garden city Residential Welfare Society-------- Applicant
Vs
State of Punjab and Others------- Respondent

Our observation to the document submitted by project proponent on 17-05-2025 and

uploaded on 30-05-2025.

1. Admitted to the extgnt the license was granted but the same has been suspended by
GLADA vide letter no. CA/GLADA/Ludhiana/2023/1767-1837 dated 25-10-
2023.(ANNEXURE-A attached)

And in this connection the GLADA has written a letter to Commissioner of Police
letter no. CA/GLADA/Ludhiana/2023/8492 dated 29-12-2023 to lodge an FIR against
project proponent for various offences resssisse under the law.(Copy of letter

attached as ANNEXURE-B)

2. The layout plan was sanctioned for 70 plots and now there are 79 plots in the
sanctioned layout plan itself and most of the houses from 71 to 79 are build up.

3. Consent to operate STP was valid up to 27-03-2019 and no further consent has been
granted. |

4. RERA registration application admitted.

5. RERA registration certificate admitted but the terms and conditions as indicated by
RERA were never complied with by the project proponent.

6. Admitted.

7. STP chemicals purchased and the last bill submitted for purchased of chemicals was
on 04-01-2025. From the bills submitted it is quite evident that the chemicals were
never purchased after 04-01-2025. On 03-06-2025 the PPCB authorities visited the
site and pointed it out to the project proponent to show the chemicals which were
not available. The chemical reached the site on 05-06-2025 which are still intact and
lying on the site to show Government authorities for future if they visit. From the

. facts mentioned above it is quite evident that the STP has never made functional

after 04-01-2025. We may point out that only three houses have been attached to
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this STP and are being treated whenever ¥e tank |
reulated | ank is full and simple water is being
rough inward meter and this has been sh
5. From the docur - shown to be PPCB authorities.
. ent submitted b i it
o arerme y the project proponent it is quite clear that renewal
e the STP was granted up to 27-03-2019 and after 27-03-2019 if the project
ropon i i i
Proponent says he is operating this STP, the pPpPCB authorities should have taken legal
acti ,
ction as prescribed under the law and should have prosecuted project proponent.
9. i
Ground water license was granted on 15-07-2024 and not on 15-07-2014 as
indicated by project proponent. We may make it clear that submersible pump has
been installed in STP area and has never been made functional and if at all it is made
functional the resident will get contaminated water which is dangerous to the

health.

10. We have gone through the feasibility report very carefully and reproduce the page

52 for immediate attention.

To whom it may concern

I Sachin kumar s/o Sh. Mahavir Singh am a qualified environmental
engineer from Thapar university. | did my M. Tech (Environment Science &
Technology) in the year Oct 2010. Copy of degree vide registration no.
600801014 (Attached). | hereby confirm that | had prepared/drafted the
feasibility report of M/s Padam Cars Pvt. Ltd. main Patiala Tajpura G.T

Road, Bahadurgarh, Patiala.

From this feasibility report it can be easily observed that this feasibility report was
prepared for M/s Padam Cars Pvt. Ltd. main Patiala Tajpura G.T Road, Bahadurgarh, Patiala.
We have enquired this matter and hereby confirm that M/s Padam Cars Pvt. Ltd. main
Patiala Tajpura G.T Road, Bahadurgarh, Patiala came into existence on 13-04-2010 and the
present status of M/s Padam Cars Pvt. Ltd. main Patiala Tajpura G.T Road, Bahadurgarh,

Patiala is permanently closed.

In addition to that the contact detail of Mr Sachin are not availabele. Further he
submitted the degree of M. Tech which was cleared in Oct 2010 whereas M/s Padam Cars
Pvt. Ltd. main Patiala Tajpura G.T Road, Bahadurgarh, Patiala which came into existence on

13-04-2010. Our further observation in this regard are as given below:- B

phorsss-—
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a) Page 43 Name of Garden City where the column of no. of house in the project has
been left blank.

b) According to the feasibility report page 46 the Oil and Greece removable tank is
required whereas for installation of STP in residential colony the Oil and Greece

remove able tank is not required.

Point no. 5 says tube settler is to be installed in the STP area from the
practical visit from the PPCB authorities it has been observed that the slug
bed has never been installed and the project proponent cannot claim that he

is operating the STP and the no sludge has been created so far.

From the above mentioned fact it is quite evident that this feasibility report
has been fabricated and submitted to this Hon'ble National Green Tribunal to

hide the facts.

For Garden city residential welfare society

'“S ’
M b
resident Ger\Tem\j Dated OO -b \?:Das
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1 :
S E Greiteﬁg?na Area Development Authority @
2 S ! er 0ad, Near Rajguru Nagar, Ludhiang,

-
-

HAFPY

Office order

M/s Dynamic Castings p
Nagaﬁ}lé@é'.hi-r;Ga'rdemtyén‘i‘.SngtanJ;ﬁ%p'gE%iggé fe 79’;: Floor. East patel
TP

- UD!CompetentAuthorityS ~Ludhi
995LDC-HU : , udhiana/ )
?got a minor illness on17.10.2008. | did not get the Ch?y{egfeog E‘;‘LETSJOQQO(:
| wag,',gh.n@eth&:ondlttonth@romotehadmompfetehéntemaﬁfametewofk asithe payer

" of this mine within 1-2 years. The colonizer has not receiy ‘_
till now. The surface is estimated to pe 1.D.M. Tod veaiie

o}
_andRs. 39,704. Also, the amount was not depos;j
time, on which penal Interest is to be charged se

guarantee given by the promoter against intern
valid till 25.08.2012, was not extended.

Q\\ | Dhruvu Marpi Chins Tim Radat Se Uth Sanghav 4339 BHI 20.05.2015, Thandsat
Mein: 7400 BHI 23.07 2015 PENDAL NO. 8900 Internal 08.09.2015, Pendal Hain: 10153 Bhidi

1?.?0..2015, In Paunt: 1093 Reli 22.02.2017, Pandav No: 9305 Bhidi 23.08.2018, Pendt Hain: 5941

NDAV 8: 152 aft 07.01.2022 112 PANDAV
& 1013 »ft oft 03.02.2023 st e g W T 81 And the amount of license fee

& completed and the license renewsl and completion were applied for ete. C.
aring vide this office’s letter No, 3375 dated 23.05.2072.

_ But despite sending notices and giving opportunities several times, the promoter has not yet
depos:ted the EDC, SIF amount nor the license renewal fee, nor has it applied for
completion, nor has the license formalities been completed as per the above, which shows that

the promoter is not serious about depositing the above dues and fulfilling the license
conditions.

The promoter was also given an oppaortunity of he

Itis clear from the above situation that the conditions of the license have been deliberately

_p Violated by the promoter, Therefore, I, Sagar Setia, IAS. Chief Administrator, GLADA, Ludhiana,
in exercise of the powers vested in me under Section 5(14) of the Punjab Apartment and Property
Regulation Act, 1995, hereby order the forfeiture of the bank guarantee given in favour of GLADA by the Colony No.

IDCH & UD/Competent Authority STP-Ludhiana/13/2005 dt. 18.10.2005 issued to the Residential
Colony "Garden City” Raksha 9.50 acres, Village Dharod, Tehsil and District Ludhiana.

chief ruler
-Com- Competent Officer

Galada, Ludhiana.

Chihhhh/galada/lupi/2023/ 1767-1 25-1-2 Acopy” M

of the above is sent to the undersigned for information and further necessary action.

[
I The Hon'ble Principal Secretary, Government of Punjab, Housipg and‘Urba.n Deveiopmenlt( De%a[rtgn;f;z
4 Punjab, Chandigarh. Chairman Real Estate Regulatory Authfonty P‘unjab First Floor, Block-B, Plot No.
: i is sent for information.
Madhya Marg, Sector-18, Chandigarh 16001& is sen ‘ T
v It is written to the Honorable Deputy Commissioner, Ludhiana that the concerned y

informed that the first sale deed/power of attorney sub;itzetdbt:f th;c;;n;oter of the colony in connection with the sale

p ‘?;:enﬁi?;ﬂgoﬁﬂysi?geng:eLSSZ,;ita::tTEF:::;la%n%:EE;;} B;;:gLa(;tF22:1;3:;;5::;5&38.éiar::’?uanr
: e . ' ' ' '

(th::i?éﬁaﬂa;dﬁ:r”ﬂ;:l:hglg’E:ts?ﬁoagal Sri MdetS{ar Sahri]iéPtart\gagl;; ﬁgogfl\;g}zrbSh:g\:{jc

gga’gtitwsg;ggm? gﬂdT aﬁHSTS;aQQr’J l1Iﬂ'=‘s rlgltgjg?,t leE agts%atd Nagar, New Delhi-

—

I
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Jé\ahdharf Moga'f\f#ith lo_ve.a nd Care, andiftfjswrfﬁen That the

e any license for Karni Devayat Kala.
185

' Mohali), Barnala, _

sahil S:A.S. Nagar ( ) 8, Mallorkotla was sent by Amritsar Sajis Saheka
tsar Sahib, Pathankot Roop Nagar, Shaheed Bhagat Singh N

Ngmcense should be issued to the promoter to developgtheaggl%ggf N Taran and wrote

I?formation to the Chief Engineer (Commercial), PSPCL, Patiala and further action.

sl ; . : ;
The Superintending Engineer, GLADA is hereby directed to ensure that the report of the development works
in the colony and the report of the expenditure incurred on the remaining development

works is sent to this office within 10 days.

.. Aletteris sent to the Chief Accounting Officer GLADA, requesting that the promisor's accounts be
' inspected and a report submitted.

" Itis written to the Tehsildar/Naib Tehsildar/Sub Registrar, Dehlon that the first Sole Title/Power of
Attorney submitted by the promoter of a subordinate colony regarding the sale of plots of the colony
should not be registered. Apart from this, it is also written to you that a report of suspension of license in the
area of the said colony should be filed and a copy of the latest deposit should be sent to this office.

12. It is written to the Property Officer, GLADA, Ludhiana that a copy of these orders should

be sent to the promoter,
% M/s Dynamic Castings Pvt. Ltd # 30/27, 1*! Floor, Eust Patel Nagar, New Delhi-110008.

Mash (Premolar
Pumal -CH--cum- Competent Officer

GLADA, Ludhiana.
Jame
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Greater Ludhiana Area Development Authority. @
Ferozepur Road, Near Rajguru Nagar, Ludhiana,

Commissioner of

Poie L)

PANDAR/2023 8492

2 Feri-13

anger . Promoter of Residential Colony "Garden City” Area 9.50 A Village Dharod, Tehsi and District Ludhiana

M/s Dynamic Castings Pvt. Ltd 8 30/27, 1" Timor, East Patel Nagar, New Delhi-110008
i< hereby directed to initiate criminal proceedings under Section 36 of the Punisb Agafiment and Property Reguiation
Act 15 (Amendment 2021) for violation of the provisions of the Colony License / PAPRA 1995 (2014,
202).

Dhirewak Ltd. Pump Hindi "Garden City” No. 9.50 Tew,
Singh Pated, Uti Bhaje Nibivali Bhet Ms Dynamir Castings Pvt. Ltd # 30:27, 1" Floor. East Patel
Nagar, New Delhi-110008 Including = 7 13/2005 LDCH/Competent  Authority
STP-Ludhiana/13/2005 21.38.10.2005 For any burden, | will also be there 17.10.2008 Whenever

Neither has 3n apokication besn made for icense renewal nor has an appication been meade for a complstion certhcats.
The promater has imvoked the folicwing sections of the PAPRA Act -

R s
Soties o, thefurmalty _'_—Ti wuTr { g IE\S-E“E-J G
L | l
T e 4% | Students like this "Garden City'!9.'50 am, _Mevﬁdf}-‘ By
i I o] o = I LTI ]
o flzg wdz. 3% «3 fop afee 0 T pgeme Uvitra Bandhalimath 57
e | Bahri, Sangh 13/2005 released 10.10.2005 New Seed Network has «
Ii | been issued. Next day 17102008  # | fens
T o cwtd Tha | )
S S— e Y T e E Y- e Motvanonal isolation by the promater
i 2 | WS ! TR Jﬂl gl s E: ahg s
during the license period
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et 13 iay | oot OF SR 20 02 K Paden HO DM. T I3 T Kute | i1t's okay to meet LG for
N mivgs (Filled  que 3wy Andmint 39.704/- | &= two months. A
ame (Himre fomra SuZ oFlaw T W ®

|
! | |

el —

Sukta Arthadhi Hins Shimrad from 33 districts 20.05.2015, Pad : 7400 f1 23.07.2015 v
8300 Neo 08.09.2015, Pad - 10153 Internal 19.10.2015, Padder Mein 1093 Internal 22.02.2017, Foot
Mgin 5305 21.08 2018. Per Mein: 5961 Ready 28.09.2018. Done : 624 Internal 07.02.2022 «2 vz s« 03.072023
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rung Bhet 1013 Interral While completing the warmmalbes, apphing for icense renewal and CoOTORENce S0 was wiTten (O the promoter. Lotter
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y qires of wur dive for fus sistor giver rea mu & it as me a fu yer M/s. Dynamig
Castings Pvt. Ltd 30/27, 1" Floor, East Patel Nagar, New Delhi-110008 febhetele pavt
rehmat shroba 1995(2021) heditie bana tamet kshetra me 1995 met 2014, 2021 se bet retheprem office side
niy permission o be taken please be issued. After taking action, the body should also azx 2 utrw 5
inform this office.
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